
8!23 Bills intToduced APRIL 18. 1981 Bills Introduced 324 

15.31 Ilrs. 

CODE OF CIVIL PROCEDURE 
(AMENDMENT) BILLt 

(Amendment of OrdeT XX) 

SHRI UTTAMRAO PATIL (Yavat-
mal): I beg to move for leave to in-
troduce a Bill further to amend the 
Code of Civil Procdure 1980. 

MR. DEPUTY -SPEAKER: The 
question is: 

"That leave be granted to intro-
duce a Bill further to amend the 
Code of Civil Procedure, 1908." 

The Motion was adopted. 

SHRI UTTAMRAO 
troduce the Bill. 
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~  AMENDMENT 

BILLt 

(Amendment a: section 21. etc) 
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MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That leave be granted to intro-
duce a Bill to amend the Sick Tex-
tile Undertakings (Nationalisation) 
Act, 1974." 

The Motion was adopted. 
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CONSTITUTION (AMENDMENT) 
BILLt 

(Amendment of ATticle 16) 

SHRI K. P. SINGH DEO (Dhenkallal: 
I beg to move for leave to introduce 
a Bill further to amend the ~

tion of India. 

MR. DEPUTY-SPEAKER: The 
question is: 

"That leaVe be granted to intro-
duce a Bill further to amend the 
Constitution of India." 

The Mot:on was adopted. 

SHRI K. P. SINGH DEO: I intro-
duce the Bill. 

COMPULSORY 
ING 

MILITARY 
BILLt 

T,RAIN-

SHRI K. P. SINGH DEO (Dhenka-
nal): I ~ to move for leaVe to in-
troduce a Bill to make military train-
ing compulsory for all able-bodied 
persons. 

MR. DEPUTY-SPEAKER : The 
question is: 

"That leave be granted to intro-
duce a Bill to make military train-
ing compulsory for all able-bodied 
persons,," 

The Motion was adopted. 

SHRI K. P. SINGH DEO: I intro-
duce the Bill. 

AGRICULTURAL COMMODITIES 
SUPPORT PRICE BILLt 

SHRI K. LAKKAPPA (Tumkur): 1 
beg to move for leave to :ntroduce a 
Bill to provide for the fixing of a 
remunerative support price for su-
garcane, pulses and other agricultural 
commodities. 
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